
 
COURT-I 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 
APPEAL NOS. 277 & 278 of 2014 

APPEAL NOS. 65, 66 & 56 OF 2015 

 
APPEAL NO. 07 OF 2015 & IA NO. 9 OF 2015 

 

 
Dated:  20th August, 2018 

Present:  Hon’ble Mrs. Justice Manjula Chellur, Chairperson  
Hon’ble Mr. I. J. Kapoor, Technical Member 

 
In the matter of: 

 
APPEAL NOS. 277 & 278 of 2014 

Chhattisgarh State Power Distribution Co. Ltd. .… Appellant(s) 
Vs.   

Chhattisgarh State Electricity Regulatory Commission & Ors. .… Respondent(s) 
 
Counsel for the Appellant(s) :  Mr. Buddy A. Ranganadhan 
    h/f Mr. Gopal Choudhury 
     
Counsel for the Respondent(s) :  Mr. C. K. Rai  
  Mr. Sachin Dubey for R-1 
 
  Mr. Hemant Singh  
  Ms. Jyotshna Khatri for R-2 
 
  Ms. Suparna Srivastava  
  Ms. Sanjana Dua for R-3 
  

 
APPEAL NOS. 65, 66 & 56 OF 2015 

Chhattisgarh State Power Distribution Co. Ltd. .… Appellant(s) 
Vs.   

Chhattisgarh State Electricity Regulatory Commission & Anr. .… Respondent(s) 
 
Counsel for the Appellant(s) :  Mr. Buddy A. Ranganadhan 



    h/f Mr. Gopal Choudhury 
     
Counsel for the Respondent(s) :  Mr. C. K. Rai  
  Mr. Sachin Dubey for R-1 
 
   

 
APPEAL NO. 07 OF 2015 & IA NO. 09 OF 2015 

M/s Jindal Steel & Power Ltd. .… Appellant(s) 
Vs.   

Chhattisgarh State Electricity Regulatory Commission & Ors. .… Respondent(s) 
 
Counsel for the Appellant(s) :  Mr. Hemant Singh 
  Ms. Jyotshna Khatri 
 
Counsel for the Respondent(s) :  Mr. C. K. Rai  
  Mr. Sachin Dubey for R-1 
 
  

 
ORDER 

       Learned counsel for the appellant is stated to be unwell. At his request, 

the matters are adjourned to 26.09.2018.
 

  

 

 

    (I.J. Kapoor)                           (Justice Manjula Chellur) 
Technical Member                     Chairperson                   

ts/mk 

 

 


